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- '8OVereign, _y 1 know whether Gov-
ernment will take into consideration 
the views of Parliament as well as 

. the legislatures in this country 
before coming to any conclusion' 

Shri $. M. Banerjee: It is not 
sovereign. 

Mr. Speaker: They are sovereign 
in this respect at least thlit they can 

"differ in this manner. They cQnot 
10 on arguing in this manna:. 
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Sbri B. Ramanathan CbeWar: On a 
point of order. The other day, the 
hon. Minister of Parliamentary 
AlfaiFs said that he woWd await the 
conference of 1lhe Speakers. But the 
hon. Speaker interjected him and said 
that already the Speakers' ~inion 
was known, and, therefore, he need 
not wait for that. That was why I 
put this question wbel1her Parlia-
men t' • opinion aDd that of the 'J.8i:is-

lames would be taken. into conm-
deration before Government came to 
a decision. 

Mr. Speaker: That question bas 
already been asked by so many hon. 
Members. 

. COI1SWllel' Cooperalive SocWU. 

+ 
Shri D. C. Sharma: 
8hrl YalhpaJ. Slnda: 
Shri p. R. Chakraverti: 
Sbrimati Savitri NIpa: 
Sbri Bella: 
Shri RameShwu Taatta: 
Sbri M. L. Dwiv"': 
Shri S. N. Chaturvecii: 

.1&1. ~ Shri Bhagwat lha Azad: 
I Shrl DaJl: I Shrimati Viml:1 Devl: 

ShrimBti Ramdalari Sinha: I Shri Sham La! Sara.t: 
Dr. KaRen Sea: 
Dr. Saradish Jlc~: l Shri Dinen Bhatiachar,a: 
Shrimati Rellllka Barkataki: 

Will the Minister of Commuait1 
Development aDd Co-operation be 
pleased to statE: 

(a) whether Government propose 
to give any assistance to the consumer 
co-operative societies' started in 
difterent colonies of Delhi and New 
Delhi as a result of the price resis-
tance movement; 

(b) if so, the nature thereot; and 

(e) whetht:r Government have 
• tudi~d the im~t of the appeal to 
con.oumers, made by varioU$ volun-
tary organisation. in the Capital not 
to 0lSe sweets, to assess the reduction 
in con~'\lmption and prices? 

The Deputy MbUsler in the lIIiDis-
try of Community Development and 
Ce-vperadoa (Slut B. 8. M.-a,-): 
(a) Yes, Sir. 
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': (b) -~ance in the formulation 
of bye-laws, Registration of sacieties, 
finding of accommodation, supply of 
~ontrolled commodities and technical 
guidance_ 

(c) No specific and comprehensive 
study was made, but from all accounts 
available, ther.- was an impact on 
prices_ 

8hri D. C. Sharma: The hon_ Minis-
ter has listed some of the concessions 
given to these consumers' co-operative 
societies_ May I know how many 
censumer co-operative sOcieties have 
received these concessions, and where 
they are located? 

Shri B. S. Murthy: As far as we 
know, there are only six societies 
which have been formed into con-
sumer co-operatiVe societies. Two 
are in Malaviyanagar, one is in 
Nizamuddin, one is in Nehrunagar, 
one is in J anpth lane, and one is in 
Madangir. 

Shri lnder J. Malhotra: What about 
the M.P.s' cons~er co-operative 
!IOCiety? Is the hon_ Minister not 
aware of that? 

Shri D. C, Sharma: Have Govern-
ment under consideration some more 
applications? It so, when are they 
&oinl: to decide about these? 

Shri B. S. Murthy: Government 
have under consideration a scheme, 
but have no applications under consi-
deration.. 

Shri "der J. Malhotra: Is the hon, 
Minister aware that there is an MP's 
consumer society? If so, have any 
concessions or help to that society 
been given uptil now? 

liIari B. S. MDrihy: The hon_ Mem-
ber should know that the queation 
ndates to the price rise resistance 
movement. 'l1he MPs' co-operative 

consumer lIOCiety has not come into 
existence as a result of that_ 

Shrimati Savitri Nigam: Is the 
type of help mentioned by the hon_ 
Minister going to be a sOrt of a 
permanent feature or has it been given 
only on an experimental basis to the 
price rise resisters of Delhi? 

Slui B. S. Murthy: All the new co-
operative societies that have come into 
existence as a result of the PRRM 
will have to be permanent, and what-
ever help is to be given given, finan-
cial and otherwise, will be on ~t 
basis--as long as they are in a work-
ing condition, 
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Sbri B. S, Murthy: This consumer 
co-operative society has not come into 
existence as a result of the PRRM_ 
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Shri B. S. Murthy: Yes, this has 
been one of the items, as has been 
given in the answer_ There is a very 
acute shortage of accommodation and 
We are moving the Ministry of Hous-
ing as well as the Delhi authorities 
to make a~commodation available as 
early as possible. 
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Shri B. S. Murthy: The Government 
as such do not deal directly with 
applications. There is the Delhi Ad-
ministration and also the Registrar of 
Co-operative Societies. According to 
information supplied by the Delhi 
Buthorities, these six societies have 
come into existence. Out of these, 
two have already been affiliated to 
the wholesale consumers' societies. 

Shri A. P. Sharma: Will these 
facUties for housing co-operative 
societies be available only in Delhi or 
all over the country, particularly in 
the areas where public sector under-
takings are located? 

Shri B. S. Murthy: Generally, this 
is a difficulty all over the country, 
especially in the big cities. 

Shri A. P. Sharma: My question 
Was about the areas where public 
I!ector undertakings are located. 
Nowhere are such fac!lities available. 
We are talking only about Delhi. 

Mr. Speaker: There are nO con-
sumers' resistance movements there. 
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Shri B. S. Murthy: The House will 
bt, happy to know that we are 
trying to convene a conference of the 
leaders of the PRRM so that if possi-
ble the same enthusiasm to hold the 
price line may spread to other cities 
in the country. 

Shri A. P. Sharma: Who are tbe 
leaders of the PRRM? 
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Shri B. S. M1IJ'thy: It ill a very lona 
question. My Hindi is not enough to 
follow it. 

Mr. Speaker: He is not using the 
translation facilities. 

Shrl Bhagwat Jha Azad: I insist oa 
an answer to my question. I have said 
that this movement cannot succeed 
unless the Government amends the 
rules. What is their opinion? Mr. 
Dey is there. 

Mr. Speaker: Opinions cannot be 
asked. 

Shri Bhagwat Jha Azul: I have not 
asked for an opinion. I am asking .... 

Mr. Speaker: He just now said 
opinion. 

Shri Bbagw3.t .Jha Azad: I have 
asked what action Government pr~ 
pose to take to make this movement 
successful. It will not succeed unless 
the discrimination practised by the 
administration themselves between 8 
trader and the co-operative society Is 
removed. This is a very simple, and 
very important question too and has 
to be answered. 
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The Minister of CollUDllDity Deve. 
Iopment and Co-operation (Shrl 8, J[, 
Dey): The Government will dO every-
1hing possible to assist the organisa-
tion Of so:ieties whenever these s0-
cieties come as B result of the price 
rise resistance movement, and we 
would welcome this movement all 
over the country. 

Dr. Sarojlni Mahlshl: May I know 
Whether Government is finding more 
of voluntary effort in SUch of the 
consumer co-operative societies which 
have come into existence as a result 
of the price rise resistanoe movement 
an-i less of such voluntary effort in 
such of the so:ieties which have come 
into existence as B result of the circu-
lar issued to the officials? 

Shri B. 8. Murthy: We cannot draw 
a distinction like that. 

8hri Nath Pai: Has the Minister's 
attention been dIrawn to this fact that 
whenever the citizens in certAin colon_ 
ies in Delhi have shown the initiative, 
imagination and courage to establish 
eo-operatives of their own, they have 
failed in getting any assistance and 
ultimately the protection to which, 
as citizens, they are entitled, and they 
have been subjected even to physical 
assaults like lathi charges by vested 
interests and blackmarketeers; if so, 
what steps Government is taking to 
foster this movement and extend pro-
tection to them? 

8hr1 S. K. Dey: I am not aware of 
any such tyrannies having b€en prac-
tised anywhere. 

8hrl Nath Pal: May 1 point out that 
daily such things happen. 

8hri S. K. Dey: I would like to add 
that the question of consumers' co-
operatives in the metropolitan cities 
is undergoing a serious revisi'lll in the 
light of our experience during the 
past 16 months. The matter is now 
under discussion with the Planning 
Commission, and very shortly we 
shall take a definite decision. 

Shrl Natb Pal: What I was submit-
ting to you was tha t the :Minister 
promply contradicted me on this issue 
of physical assault. You who go 
through the papers very caref<llly, will 
recall that when in a certain colony, 
Vinay Nagar, the citizens t],ere, be-
Ing lower-middle class, ref"sed to 
buy milk, housewives were assaulted. 
people were dragged mana beate",. 
Don't they know this simple thing? 

8hri 8. K. Dey: I have nut heard 
of any such tyrannies being infficted. 

Shri A. P. Sharma: On a point of 
order. Your ruling in the Phst hlis 
been that whenever a specifi" question 
is asked, the answer shoul<i aiso be 
specific, but for every question the 
Minister is answering "all ro~sible", 
"shortly" etc. Therefore, it is no ans-
wer to the question. 

Mr. Speaker: I have said that, and 
can repeat it even now. but my 

difficultv is that whereas I have to 
ask the' Ministers that they shuuld bf' 
sppeific, clear, definite, poo;ith'e, COl 
crete in their answers, I have aIso 
to ask the Members tha, thel" ques-
tions should not be burder.f>cJ with 
pI e-conceive1 notions, giving "xprE.5-
sion to opinions and bri nting in 
other things that are nat necessary to 
make the question inlelligiL!~. 'fhere-
fore. if the question is straight and 
short, certainly I shall insist that the 
answer also should be pre,,;sf and 
definite, but all Members ~I~ve to 
assist me in this respect, not or.ly one 
side. 

Shri Nath Pai: I hope your obite1' 
dicta does not refer to my question. 

Mr. Speak'lr: It do'!s re'"r to U-al 
also. Next question. 
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